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Openin, of Schools in Residential 
area of Delhi 

2922. SHRI NAWAL KISHORE 
SHARMA: 

SHRI SUBHASH YADAV: 

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state: 

(a) whether Government are aware 
that opening of schools in residential 
colonies and particularly newly de-
veloped colonies in Delhi is very pro-
fitable and people open such schools 
in their houses without taking any 
permission for the same from the 
authorities, emplOy unemployed edu-
cated persons fOr a paltry sum and 
charge high fees from the parents of 
students who do not want to send 
their children in authorised schools 
located at a distance; and 

(b) what is the future of the stu-
dents getting education in such schools 
and what is the policy Of the Gov-
ernment in this regard? 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) and (b). It is a 
fact that there are unrecognised 
schools in Delhi. It is for the parents 
to decide whether they would like 
their children to be admitted in a re-
cognised or an un-recognised school. 
Admissions in recognised Government 
and Municipal schools are available 
to every child. Children wh~ study 
in un-recognised schools can also seek 
admission in a recognised school in 
any class upto class VIa in accord-
ance with the provisions ot the Delhi 
SChool Education ~u1es, 1973. 
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